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damage to houses. The State Govern
ment have made arrangements for 
Bale of subsidised d ee  at a cost of 
Ps. 3.000 and for free supply of rice 
to 7 families without earning male 
members at a cost of Rs. 300. A sum  
of Rs. 49 was given as immediate re
lief to worst affected persons. The 
State Government have sanctioned a 
sum of Rs. 24,000 under taccavi loan.

Floods in MahanadL—A breach at 
Galadhari at Balikuda Police Station 
affected crops on nearly 300 acres. 
The State Government have sanction
ed Rs. 1,000 for emergent expenditure 
and an additional sum of Rs. 30.500 
under taccavi loan. Damage has also 
been reported from branches of Maha- 
nadi. The State Government have not 
yet received complete details. The 
Collectors hav© been authorised to 
grant immediate relief and loans. The 
details of expenditure are not yet 
available.

Neither this Ministry nor the Minis
try of Finance have received any re
quest from the Government of Orissa 
lor any assistance for flood relief.

Shri Sanganna: Do Government pro
pose to give compensation for the loss 
sustained by the Government of 
Orissa?

Dr. P. S. Deshmukh: So far as the
Central Government is concerned, the 
question will arise only after a de
mand is made by the Orissa Govern
ment.

Shri Sanganna; Is Government aware 
that the properties of Central Govern
ment servants are affected, and If sOr 
does the Government propose to grant 
0ome amounts for giving relief to them  
just as they are given in other States 
which are affected by floods?

Dr. P. S. Deshmukh: SimUar treaN 
ment will be given on the principles 
which we have accepted.

WRITTEN ANSWERS TO 
QUESTIONS 

P rices o f  Coaksb F o o d  G kains in
SAtJRASHTRA

•12M. 0r. M. M. Dm: Will Utm

Minister of Food and Agriculture b e
pleased to state:

(a) whether the Government of 
Saurashtra consulted the Central Gov
ernment before deciding  ̂ to flx the  
floor prices of coarse food grains 
with a view to assuring a fair return 
to the cultivators;

(b) whether the floor prices %f 
coarse food grains have been fixed; 
and

(c) if so, how these prices compare 
with the prices prevalent in non
rationed areas of the neighbouring 
States?

The Minister of Food and Agricul
ture (Shri Kidwai): (a) and (b). No 
floor prices have so far been fixed by 
the Saurashtra Government for coarse 
grains. The Saurashtra Government 
did consult the Central Government 
sometime .back, when they stated, that 
owing to the expected bumper crop of 
bajra this year, there was the possi
bility of open market prices of bajra 
getting unduly depressed after the  
harvest. They were advised that 
they could, in that case, purchase' 
bajra at Rs. 9 /8 /-  per maund to give  
a support to the prices. The matter 
is; however, still receiving the atten
tion of the Saurashtra Government

(c) In view of reply to part^ (a)*-
and (b), this question does notarise.
Ra il w a y  C le a r in g  A cxx)u nts  O iticb , 

D elh i

n i9 3 . Shri Bamji Verma: Will the
Minister of Rallwayg be pleased to
state:

(a) whether the office of the Direct 
tor, Railway Clearing Accounts Office,. 
Delhi, was decentralised In July, 1953;

(b) what were the reasons for the 
decentralisation of this office;

(c) the arrangements that have 
been made by Government for the 
absorption of the staff of the said* 
office; and

(d) what are the rules and order* 
governing the seniority of the staff of* 
the oflTco referred to in part
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-above on their absorption by the 
offices to which they may be postei 

. permanently?
The De^uty Minister of Railways 

and Transport (Shri Ala^esan): (a)
Yes, by two stages, in August 1952 
and July 1953.

 ̂ (b) A statement is laid on the
Table of the House. fSec Appendix 

VI, annexure No. 31.J
(c) The staff oi the Central and 

Westeirn Railway Sections will ulti
mately by absorbed on the Northern 
Railway with the exception of such 
persons who volunteer to be absorb
ed  on the two Railways.

(d) The matter is under considera- 
. tion.
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The PftrtUuneatary Secietaiy to tli» Mlalater of Railways and Traiuport <Sbrl Shahaawai Kbaa): (a) Yes in 

the case ot those passengers who 
arrive at Phulera by 206 Down Agra 
Express.

(b) The timings are being revised 
■with effect from 1st October, 1983,

as below, to provide suitable connec* 
tion at Phulera:—
206 Down Phulera arrival 7:24 hrs. 
231 Up Phulera departure 7:57 hn.
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The Minister of Food and Agric«l- 

iure (Shri Kidwai): (a) The number 
of men employed is approxim atelj 
800 including the revenue stall 
engaged by the Government of 
Rajasthan on behalf of the Central 
Government.

(b) The number of officers is 9 
and the remaining 791 are of the 
other ranks.

(c) Rupees 19 lakhs.
R ice for M adras

♦1296. Shri Ragharamaiah: WiU the 
Minister of Food and Agriculture be
pleased to state:

(a) whether the Government of 
Madras have requested the Government of India to allot them additional 
quantities of rice to meet their com
mitments arising out of the Godavari 
floods;

(b) if so, the quantities asked; and
(c) what action Government havo 

taken in the matter?
The Minister of Food and Aicrlcal* 

ture (Shri KWwai): (a) Yes Sir.

(b) 22,000 tons.




